
[TO BE PUBLISHED IN THE GAZETTE OF INDIA, RAORDINARY, PART-D, 
SECTION 3, SUB-SECTION ( )] 

GOVERNMENT OF INDIA 
MINISTRY OF FINANCE 
(Department of Revenue) 

**** 
NOTIFICATION 

lhi, dated the .;tlQ~ May, 2004 

S.O. (E).- Whereas by notification of the Gov ent oflndia in the Ministry of 
Finance (Department of Revenue) number S.0.60(E) dated th 22"d January, 2003 issued under 
sub--section(i) of, read with clause (b) of the Explanation to, section 35AC ofthe Income·tax 
Act, 1961 {43 of 1961); the Central Government had s cified at serial nwnber 2~ for 
Construction or expansion and running of Gurukul or Gyan · and Health Care clinic, by 
Sri Simandhar Swarili Aradhana Trust, 5~ Mamta Park Soc y, Behind Navgujarat College, 

· Usmanpura, Ahmedabad-380014, as an eligible project or s eme fur a period of two years 
beginillng with assessment year 2003-2004; 

And whereas the said Project or scheme is likely to ·ext nd beyond two years; 

And whereas the National Committee fur Promotion f Social and Economic Welfare, 
being satisfied that the said project or scheme is being e cuted properly, made a further 
recommendation under sub--rule (5) of rule 11M of the Income-. Rules, 1%2 for specifying the 
said project or scheme for a further period of three years; 

Now, therefure, the Central Government, in exercise f the powers confetted by sub
section (1) read with clause (b) of the Explanation to section 3 AC of the Income-tax Act, 1961 
(43 of 1961)·, hereby specifies the scheme or project for Co tion or expansion and running 
of Gurukul or Gyan Mandir and Health Care clinic, which is · g carried out by .Sri Simandhar 
Swami Aradhana Trust, 5, Mamta Park Society, Behind · avgujarat College, Usmanpura, 
Ahmedabad-380014, at the e.stimated cost of rupees two cro es twenty eight 1akhs fifty four 
thousand only, as a.n eligible project or scheme for a further p 'od of three years commencing 
from the financial year 2004-2005. 
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[No.f ~( -2004/ F~. NC-395/2003] 
"' t ,~ 

v -- ~.....l vl . . ~ ~~I 
(Sunil Sharma) 

ecretary (National Committee) 
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